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RESERVED

i
CENTRAL ADMINISTRATIVE TRI BUNAL ALLAMABAD HENGH - l‘
I

allahabad this the Q*  day of Recondyr - 1994,

Hon' ble Mr, Justice B.C., Saksena, Viceﬁthairman
Hon! ble Mr. K. Muthukumar, Administrative Member

I Original Applicstion no, 83 of 1992.

—

1. pilip Kumar,S/o sri Om prakash, Guard, Railway
Guarter no, 511B, Laslitragar, Allshabad,

2% Pradeep Kumar Yadav, s/o sri K.L. Yadav, R/ O
367/322, 'ohatshimganj, Allzhacad.

O Al)p ll Cants . Ir
Counsel for the Applicant sri sunil Reil
Vers us
l. The Unicn of India through the General JManager, ¢
N. Rly, Beroda House, New Delhi. :
194Q6' 2. The Divisional Railway Mgnéger, Northern Rai lway,
: All ahabad.
5. The senior Divisional Accounis Uf ficer, N. Rly,

gJ}HK) , 3. . The senior Divisional Commercial Superintendent
N. Rly allahabad. ‘

jy 4. The Senior Divisional perscnnel Officer, N. Rly
Allahabad.

Allehabad.

. s Respond:nts

Counsel for the Respondents SIi A.V. srivasteva/F. nathur
sri B.B. Paul.

&onqwith

2 Ofiginal Apulication no. 406 of 1994

- subhash Chandre, S/o Sri Raje Ram, R/o 407, Rejapur,
pistt. Allahabkad. - 2

2. ﬁﬁﬁ%%a%%@?r’ >/o K. Prasad, R/o 317, K D.S.A. Ground

Vvers us

1. g@eﬁqgion ofoégdia through the jeneral Manaer

R Hcuse, ivéew Delhi,

é. The pivisional Railway iManager, N. Rly Allahabad.
! I' :
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6.

l.
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The senior Civisional Comnercisl, Superintendent
N. Rly Allehabecd.

e o0 HESpOndfnts

- Criginal Application no. 110 of 1993

Syed Nizam Hussain, s/o syed Ali Hasan, A/a 29 yrs,
R/o l4ohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District Palayum,

Raqubir sharan Xharwar, S/0 Sri S. Sunder, A/a 33 Yrs

R/o 877-A Shastri Colony, Distt Mugalssrai.

¢ v e prlicants
Vers us

Jnion of India, through General Manager, N. nly
Railway Board, Serods House, New Delri,

ief Co “ ' ' o Bl &
Ehge_cﬁgﬂgﬁg ﬁ%.SIPEIlnﬁendent, N. Kly Barod

Divisibonal Rai lway Ilenacer, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni >r Divisinal Cosmercial Superintendent,
N. Rly Nawab Yusuf Roacd Allahabad. '

e t RESpC‘ndeﬂtS

Original Applicstion no. 39 of 93

Nirsla singh, S/o &, singh, a/a 30 Yrs, R/p .

Ram Basic Vidalaya, Darganj, Allahebad.

larak vath Fandey, S/o B.D. Pancdey, A/8 30 Yrs.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,

Kamla Kant shukla, s/o P.N. shukla, R/o Rem Becsic
vidyalaya, Daraganj, “llsnabad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalays
Daraganj, Allahabed.

sushil Kumar Tripathi, S/o K.S. Tripathi, R/ 0
Vi liage Laxshagrsh, Post Lakshagarh (Handia),
Distt. Allahabao.
shyam Shanker sShukla, s/o sri H.S. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.

.o pplicants.

e rsus

Union of India thrzugh General mManager Northemn
Rai lway, Baroda House, New Delhi.
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3.
4.,

1.
2.

3.

l.

2

“Hoyse, New Delhi. : = e

S ; 1

Chief Commercisl Superintendent, Northern Rail lway L |
Baroda House, New Delhi, |

pivisional Railway Mancger, N. Rly, Allehabad,

Senior Divisional Commercisl supreingendent
N. nly Allahabad.

... Respondents

Sl

~ L
Criginal Application no. 38# of 1993 |

Fezal Karim. ~/o Mchd. Kadim, R/o Village Chskiys, -
House no. 104/241 Rpost Office S.P.C. Distt Allahabsad.

Ajay Kashyap, S/c P.S. Keshyap, R/o 63 J.K. Fourth

-

Avenue, Railway Colony Smith Koad, Allehabad.

«se Applicants

Versus

-

Jjnion of 1ndia, throigh General iManacer, Northern
Railway, Railway Board Baroda House N. Delhi.

Chief Commercial Superintendent, N2 Rly.Barodaiose Wil

pDivisional Railway Manager, Northern Railway
Allahacad.

senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad.

.... Respondents.

criginal Application no., 32 cf 1993

Gamrul Hesan, Afa 29 Yrs s/o Late Sri S.N. Hasan,
R/c 121Dariyabad, Jogighat, Allshabed.

..+ Appliceb b

\ersus

snicn of India through Genral mManager N. Rly, Rly :
Boand Baroda House New D=lhi, %

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
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Original Aponlication no,

(/AN /.

Divisional Laillway Maneger,

Nawab Yusd Road, &llahabad.

Northern Railway,

Senior Divisional Commercial Superintendent,
Northern hailway Allshabad,

«es . Respondents

Original A pplication no, 1782 cf 1992

vinod Kumar Sherms, ~/o0 Shri Chabi Lal, R/o 17/A #&

Lahia Marg, Allahabad.

SR i@rsus_m ;
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The Union of Indla through‘the“uhnlrman, Rﬁliwd?}L

Board, NEW'DEIhl

The seneral Manager N, Hly paroda Hodse, New Delh:.

PR -

L Rl -

Shyeam Norain Singh, S/o R.N.
Jenauli, Distt. Baksur, Bihar,

Ravindra Tripethi

s/ol sri s.C.,
Vill, Dharampur Ghurwa, Tehsil . Phoalpur Allahabad.

B T S

«ss s REespondents

1534 of 1992

Tripathi, R/o

Ram Bharat, S§/o 3irdhari Lsl, R/o Deogalpur, Post

Mau Aima Distt. Allashatad.

Versus

oes Applicant

Jnion of India, through Secretary Railw:y Board,

Rafi targ, hew'DElhi

General Manager, Northern Railway, Railway Bhewan

(Earoda Hous) New Delhi.

\

Woch-

_The pivisional Rallway~;anag TN Rly All;ﬁbéd;;j;ﬂ;i;

singh, R/o Will & Post
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3.

4,

1.

1.

2.

10,
l.

1,

2

[l 3> [

Chief Commercial Superanisndent. N. i+ly RollBhewan
(5aroda House) New Delhi.

Divisional Railway Manager, Horthern Rai lway,
D.RM., Office Nawab Yusuf Road, Allahabad.

gsenjor Divisional Commercial superintendent, N. Rly
D. ReMe D'ffi ce, Allahabad-

... Respondents

Original application no,352 of 1992

Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. NMirzaepur

P Applicant-

: Versus
The Jnion of india through seneral Maneser, N. o ly
New Delni.
"The Divisional Railway lianager, N. Rly Allahabad.

Senior Divisicnal Commercial Supdt. N. ily DRM
Uffice Allahabad.

PP Respoﬂdents

Original Application no. 4350 of 1934.

Rajendra Kumar, S/o Sri F.N. Jaisawval, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. Allahabszd.

Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt., Al'aabad.

v e e Applicants

Vers us
The Union of 1ndia through ithe General Mana.er
N. Rly 2aroda House, New Delhi.

Divisional Railway Manager, N. Rly Allahabad.

Senior Divisional GCommervial Superintendent,
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| N. Rly, Allahabed.
| f p
H; .o+ Responder.ts
|
3

11, Original ppplication no. 400 of 1994

1. PRam Niranjan singh, A/a 38 Yrs, 5/c sri kK.N. singh
R/o 183-Alopibagh, Allshabed.

5. Km. Shashi srivastave, A/A 26 Yrs, Dfo sri V.N.
srivastava, R/o 1 Dhinghwas Khothi, alopibagh,
Allshabad. i

3 Dinesh Kumasr, Afa 3. Yrs, s/o sri G.S. Lel srivaegiave
R/o Village & Fost Sindhora, Distt. Mirzapur. |

B —————— T p——-

e.o Applicents

,.
e e =

Versus

' ] 1ndi 5 M - lor thern
1. Jnion Of india, throush General jisnag-r, N (
; Rei lway, Hailwéy Roard, Baroda House. N. De lhi

2, Chief personnel Officer, N. Kly, Baroce House.
“*ew Delhi,

2} pivisional Railway Manauer, Northern Railway, Nawab
vusuf Road, Allahabad.

4, genior Divisional Commercial Superintendent -
N. Rly, Allahabad. :

..+« Respondenss.

.+ gt =
-

12, Original Application no, 399 of 1994

1. Kadir ahmed, S/o sri Abdul shafoor Khon, A/8 30 Yrs
R/o 182/K/1, A.DsA Coleony Rajroopur Allzhabad.

2 Brijesh prasad, S/o Sri Nerain Prssad, Ala 268 Yaish
/o 93-iatiysra Koadm Alopibagh A Llanabead.

L T

Kemledh singh, 5/o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabad. :

__w_
w
.

4, Rajesh Kumar, S/o Narein Fraesad, a/é 28 Yrs, R/o0
544 Colonelganj, 4allahabad. |

S Arun Kant Srivasava, s/e® sri M.P. Sr%vastgvah
a/a 3: Yrs R/o Azad Square, d.mbagch, Allahsbac.

1

i

|
! 6., Km, Vibha sarswat, D/o S.h. sorswat, a/e 32 Yrs
A R/o 133=BC, Leade; Road, Railway Colony Allehsbad.
i
!

7. Km. Abha sarswat, D/0 S.R. Sarswat, afa 27 Yrs

\ e e
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r/c 133~-5C, Lead- Road, Rai lway Colony, Allahabad.

B Ravi Shenker srivastava, S/o Sri Prem Kumer,
A’a 26 Yrs, R/ 130-C/5l-L Rajroop=-pur,
Allcnagbad.

s se  Apnlicants

\Vler sus

1l Jnion of 1ndia through General Manager, N. Rly,
Railvay Board, Baroda House, New De lhi.

2. ~hiaf personnel Officer, N. Rly Baroda House,
IO De lh-i .

3% pivisional Raillway-ifienazer, N. Rly, A4 llshabad.

4, Senior Divisional Gommerciel Superintendent, N. Rly
i.znab Yusuf Road, Allanabad.,

eoss Respondents

13, Criginal Application no. 397 of 12934

1% Piyush Kumar Dwivedi s/o0 K.K. Dwivedi, Afe 29 Yrs
R/050-A Madhwapur Allehabad.

2% R.mesh Saran S/s Hari Bhenker Lal, A /& 34 YIs
R/o C-27/273-8, Indian Press Colony Jagatganj,
varanasi.

3, Re jeev Kumar Srivastava, S/o P.M. lal, a/a 30 Yrs
R/0 CK=63/209-A Choti Piyarie Districi, yaragasi

4, amulya Kumar Gupta, S/o Sri N.K. Gupte, af/a 30 Yrs
R/o 17# rurana Katra, Allahabecd.

5.  sSurendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. &
post Halimpur, Distt. Veranasi.

6. Rakesh Behsii Srivastave, S/o K.B. Srivastcvae,
Ale 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allshabead.

Efis Priya Kant Sriveztava, 5/0 sri A.N. Lel, a/a 33 Yrs
4/o0 S-1/64-2G Chupe~-pur, Distt. Varanasi.

B. Fraveen Kumaer 3/o Sri t.prakash, »/a 28 Yrs R/o Shiv

3/13-K-8, Nawalpur Colony, ieerapur Basahiee,
Vuranasi s

«ss Applicants

Versus \\
Roo~
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1.

14,

1.

3.

4,

l.

2,

15,

1,
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Union of India, through General Manager, N. Rly,
Reilway Board, Beroda House. New Pelhi, *

s

Chief Frersonnel Officer, Northern Reilway, Barods
House, New Delhi,

Divisionel Railway Manager, Northern Héilway, Nawab
Yusuf Road, Allahabad, =

Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allahabad,

PR HES F‘DﬁdﬁﬂtS *
-5
Original A pplicetiorn no., 1702 of ¢3

Ré jendra Prasad , afa 24 Yrs, S/o Sri Rej Bahadur }
Singh, R/o Vill Khapati, Post Khapatia, Distt
Allzhsbad,

Dharam Pal singh, A/e 32 Yrs, s/o L.R. Singh, R/o
Vill, Ghambir Singh Pur (Saw&en) P.O. Aurai,
Distt. Varanasi.,

Mahesh Prasad, A/a 35 Yrs, S/o 5ri Remji Prasad .
R/o iiohalla | arsurampur, Post Mughslsarai, Distt
Varanasi.

Munna Lel, Afa 29 Yrs, 5/c Sri Cheddi Rém R/o

@2 Vill Chandhasi (Khuswaha Basti) Post Chandhasi,

Mugalsaria. Distt. Varanasi,

«v. Applicants

o

Vers us

Union of India, through General Mancger, N. Rly
Baroda House, New De lhi,

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhni,

Divisional Resilway Manager, N. Rly lawab Yusuf FRoad,
Allahébad¢

Senior Divisional Commercial Superintendent, DRM
Office, Allahabed,

v« ii€spondents

original A oplication no. 1227 of 1993

Lal Bahsdur, s/o sri Jhanra, A/a 28 Yrs, R/o vill

Qe S

i
¥
- — e S i . R R i . g e - - m"‘-"l




r— -

a--d-'-h-ﬂ.—m,_ ey — T s =

L

i L SR

T/ /1

Shawarohi, P.0. Sindhaur, Distt. Mirzapur

2

3,

JEo

3.

,4‘

16.
1.

2.

Kishorilal, §/o Jhanna, Afa 32 Yrs R/o Vill, Bhewsrohi
p.0. 3indhaur, District 'Mirzapur.

torilel, §/o Jhanne, A/é 30 YTs, K/o Vill Bhawarchi,

P.O. sindheur, Distt. Mirza ur.

Dinesh Prased, s/o sri Shvnatu Prasad, A /e SZ2 Y65
R/o Vill & BP.O., Baraeini, Distt. Mirza ur

ram Subhag, 3/0 S¥l D. singh, A /a 27 Yrs, R/o
vill Murahuan, P.O. shikargenj Distt. varanasi.

sunil Kumer, S/o sri Bansni Lal a/a 31 Yeras

r/o B.P. 285 Revi hagar Conlony, Neer Keli yaoir
vughalsarei, ‘arenasi.

"o _ﬁp.liﬂunts.

Ver sus

gnion of Indie through General Manager, N. Kly Raill-
way Board Baroda House. New Delhi

chief personnel Officer, N. Rly Baroda House, New :
pelhi.

pivisional Ruilway lMenc iel, nNorthern Railway,
Nawab Yusuf Road, A llaheocc.

Senior Divisional Commercial superintendent
L. Rly, Navao Yusuf Road, Allahabad.

.. Respondents

original Agpliceticn no, 873 of 1933

santosh Kumar Dwivedi, S/o Late sri R.M. Dwivedi
R/o Vill & Post Sindthora, District Mirzapur

Randhir singh, S/o $.N. singh, r/o Vill sultanpur,

virendra singh, s/osri S. singh , r/o \ill Rampur
post RampurDhamave Ditt. allehabad.

Jitendra Bohadur singh, s/o sri A.Singh, rfo
vill and Fust Rampur Dhamava, Bistt. Allahabad.

nén Vijei singh, s/o B.5. singh, r/o vill & post :
Aempur Dhamava, Bistt Allahabad. }

Vinay Kuntar singh,s/o sii .leshesh Singh a/a 22 Years
r/o vill ¢ post Rempur, Dhawava, Distt. Allahabad.

Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,

Qféi, LR
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post Bhiteura, Distt. FatehpurT.

8. nam rripal singh s/0 sri A . Singh, R/o vill Sahimdpuhl
post Bhitsura, Distt. Fatehpur. -

9. Kunwar Rajendra Singh, s/c sri J.B, singh, &/o0
Badi Jiadari, Fost Siswen, nDistt. Allahabad.

10, Ragnvendra Pratay singh, S/o sri V.Singh r/o vill
Churiyani, posil churiyani Distt. Fatehpur.

11. S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi post
Mahidcinpur, Distt. Allahabad.

12. Hardwsr, S/o Rem singh, r/o vill and Post F.aunla
Disti. Azamgerh.

,;%

13. Ajai Kumer Srivestava, s/o sri (Late) Saheb L&l
srivasteve, r/o Vill & post Sindthora, pitt.
Mirxa.ur. i

14. aAnant Fathak, $/o S.N. Pathek, r/o B-24 G.T.=.
Karelli Allahabao,

15, Kunwar Surendra Sinah, s/o J.B. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad,

lé} Ramesh singh, s/o M. Singh, r/o vill and post Rampur |l {
Dhamava, Distt A :lahabad. ‘ I3

17. sS.K. Gupta, S/o K.L. Gupta, r/o 4 HB/107 G.nga “«gar
Colony Varanasi.

18, Hishamuddin, s/o sri sahaudcin, r/o 537-A Shanshyam
Magar Colony Allehcbad.

... Applicants | {

Vers us

; 1. Union of India, through -senerel Manager, N. Rly
' Railw ay Bcard, Baroda House, N. Delhi.

2, Chief rersormel Ofiicer, Northern Rai lway, Berode
YHouse, MNew Delhi.

3. nDivisicnal Railwey jien.ger, Northern 1ailway,
nawab Yusuf Road, Allehabad.

4 senior Divisional Commercial Superintendent,
Nopthern Railway Allahskad,

. .+ Respondents

: \ il

Qﬁ,\/
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xiginal A ppiicetion no. 779 of 1933

— e —
=
ok

‘sitesh Kumar, S/o sri H. lal, r/c New Lasker line,
suypanag Baihranc, Allahebac.

f—
-

«.» Applicants

Versus

~e wnion of India through the General Nen=ger, -
~o-+tnern Railway, Barods House, New Delhi.

The Divisional Railway Menc3er, northern Ralilwey
+liahebac.
~= srpior Divisional Commercial Superintendent

R

srthern Reilvay Allenabed.

— o senior Divisional perscnal Officer, N. Ray

.....

I

—he Senior Divisional Accounts Officer, N. Rly aAllshal |

.(u
.+ Responaenis f

Iriginzl Applcation no.746 of 1993

=mmarnath singh S/o salik Rem &fo vill Kureh-Xhurd,
g0, Mugaelsarai Distt rugalsaerai.

Ja. Prakast Sharma, s/o Late Sri Putltoo lal Sharme i |
afe r/o vill parshurampur (sikatia) F.0. i

pugalsarai, pistt Mugalasria,

Vver sus

Jnion of India, through General Mane jer N. gly
s@ilway Board, Baroda House. "‘ew Delhi

~hief pPersonnel Officer, N. Rly Barode nouse
B, Delhi.

givisional licilway Manager N. Rly Allechsbsad.

senior Divisional Commercisl Superintendent, N. Rly
ALlohabad.

. .« Responients i’

@riginal Application no. 3530 of 1993

Zamesh Chandre, S/o Sri LK. Cuerégp,r/o vill
Jmarganj P.S. Raipur, Tehsi wachlishahr, District

Jaunpur. \
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2. satya prakesh, s/o adhya, &/e 30 yrs r/s vill
Rampur Sawai, P.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

3, Jemuna fFrasad, s/o srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh. :

— g S 4, sri Raem Singh s/oc sri Murali, a/a‘29 yrs r/o
vill Behdaul Khurd, P.C. Surwen ‘Misirp ur,
Tehsil patti Distt. Pratapgerh.

5., Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
P.U. Raipur, Tehsil Machlishaebr Disti Jaunpur.

f 6. laxmen Singh, S/o s¥i Murali, r/o wvill Behdaul
- Khurd, p.o., Surwan misirpur, Tehsil patti »
Distt Pra&pgarh. | Wl

| “7. Girja Shankar, S/o sri Chhute Lsl A /a 31 yrs
r r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishehr i
: Distt. Jaunpur. |

8. Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.0. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

9, anrit Lal, s/o sri nath rgu villumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

10, Hira “al, spo sri Ram heth, r/o vill Umergaenj, P.O. :

Raipur, Tehsil Machlishahr, Distt. Jeunpur.

... Apulicanss

Ve rsus

| 1. Union of Indis through General Mandger, Northernyg.
* Rai lway Railway Board, Baroda House, New Delhi,

2. Chief perscnriel Officer, Northern Railway, Barcds
House, !'ew Delhi.

3’ Divisional Railway i.anager, N. Rly Nawab Yusuf
Racd All:zhaocd. ;

4. Senior Divisional Commercial Superintendesnt, Ne.Rly
Allchabad.,

| .« « Respondents

<©. Criginal Application no, 479 of 1993

1. shiv Shanker, S/o Rsm Lakhun, r/o vill Behdaul Khurd {}
jost Gaura Distt. rra&pgarh B

2, Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur
post Rampur, Distt Jaunpur,

3, PBam Bshadur, S/o sr. Mchan Lel, rfo Purani Bardehi
Bazar, Post jlukundasaganj, Tehsil patti, Distt.
Pratgpoarh, \
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6.

10,

3.

4,

2@, O0riginal Apclicaticn no.

i

2l Ramesh, S/o sri Ramji r/o

4 Prem Kumar grivastave,

5.  pilip Kumar Sinha, s/0

i DE

o adhar, r/o village Sukhan

Ram Ashrey, S/o sri Ra :
Tehsil patti. Ditt pratapgarh.

Misirpur, Post suvansa,

g/o s1i Chettey 1al rfo vill

vibhe Shankerl,
pistt Jaunpul.

PanveeTpur, POst R.mpul
rem Khelewan, S/o sTi xandhai. r/o vill Sawal
rost serai Bika, Distt. Jaunpul.

m Abhilash, r/p Vvitl——
Distt. pratapaarh.

Rampur |

pam Dahadur, S/c srl Rd
pue Kharagrai, Post suvnasa,

namshonker, §/o0 sri Chottey Lal,
Namgeur Distt. ~8unpul.

Lalji, Spo sri lnatapher, n/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

r, 0 Banveerpurl,

post

g

SheshiNath,s/o srisMava S aLa s r/p vill & Post

gileudhi, Distt. Fratapygarh,
AP . llC ant

Versus

Jnion of 1ndisa through General hianéger, N. krly Railwe)

poard Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Hail&ay, Barode
Hogse, New Delhi.

-

Divisional Reilway, hanager, Northern Ra&llvay

allahabad.

senior Divisional commercial superintendent
Northern Railway A llahabad.

- p—————_——— — e

Respcndents

416 of 1993

Kishan singh, S/o sri Ram Nagina Sin:h r/o

J yard Colony Qr. DO. 702-C, Mugalsaral, Distt.
yaranasi.

Vill g P.Di .ParShUlamp url
sibtian post vugalsarai, Distt. varanasl.

cri Balmiky pandey r/o

3. Ashok Kumer Pandey, s/o
pP.0. Mugalsarai, Alinaasr

sibtian, Parshurampul,
Distt. VW renasi.
5/o0 sri S.. Srivastave,

r/o Loco Colony Qr. NO. 128-K Mugalsarej Distt

Varenasi.
sri Deep hzrain ral,

R/o Hanur Colony Gr. no. 694-=A iugalsarai, Distt.

Veranesi,

\... Applicants

S—
- :
e R e
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i ' T AT — "

m'-t“ﬁ-; .Tur M—_S
e I



2.

1.

AR/

Vers us

Jnion of India through General Manager, N, Rly
Railway Board, Baroda House, New D- lhi,

Chief Personnel Officer, Northern Railway, Baroda
livuse, New Delhi,

Divisional Railway Manauver, Northern Rai lvay
Allahabhad,

Serior Divisional Gommercial Superintendent, Northern
Reilway, Nawab Yusu# Road, Allshzbad, ‘
o

o oy }.E‘Sp{)ndéﬂtﬁ.

Criginal Application nc., 1006 of 1992

Santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco
colony Aligarh,

e+ Applicant

Vers us

Union of India throuah the senersl ManZger, N, Rly
3aroda House, New Delhi,

‘Divisional Railway Manager, N. Rly Allanabad,

Senior Divisioial Commercisal Superintendent, N. Hié}
Allahabad,

* e RESpDndEntS

Uriginal A pplication no. 1303/92

sushil Kumar Pandey, S/¢ pt.L.N. Pandey, ii/o
60 Bhendari sttior Ro. Jaunpur,

Smt, Jyoti Saxend, /o sri K, Saxena, 99/303, sisamau
Badha Ghauraha, Kenpur,

- e nppliC:ntS.

Vers us

Jnion of India through General Mdnager, N. Rly
Baroda House, New Delhi,

The Divisional Railhﬁy.Maneqer, Northern Railvey

————— =
e - S
B e T -~ am

— T o
L e e | i i
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3.

24
1%

1.

L‘_'l

e e qwﬁi"ﬁ.. by “lﬁLHﬂ 3 — -

R, o hw.&r‘:_-mn::ﬂ:.&#-'ﬂ.m T —— A e ey T A
E 1o g e, S 8 P2

G/ RLER/
Allehabad.
The Srpicr Divisicnal Commerciel Supdt. N. Rly

DRM Office. Allahabad,

.+. Respondents

Original Application no. 1715/92
Indu rrabhe pander, ¥/o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhargenj. allshabac,

smt. *adhuxi Misra, w/o sri O.P Mishra, r/o
62. Bhandari staiion Road, Jaunpur,

----Applicant

Versus

Union of India through General Manager, N. Rly
Borada House, New Delhi,

Divisional Railway Menceger, N. Ikiy A llechabad.

Senior Divisional Commerciasl Supdt. N. Rly DRV
Office , Allshabad,

«e» Hespondents

Original Applicetion no, 133/93

Kripa Shenkar, S/o Sri V. Nabh, vill rMata=ka-pura
F.O. Ram Nagar, Pistt. Allahabad

Jmesh Chendra, S/o sri 5. Prasad, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Allshacead,

« o Applicents

\'ersus

Jnion of indie through General Manager N. nly
Baroda House, New Delhi,

Divisional Reilway jlanager, N. Rly, allahebad

SI. Divisional Comimercial Superintendent, N. Kly
DI Office allshabad.

; \\ ... Respondants
!

BRL W —— Rl S At S
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o I
e S S W e o BT 2 i




—
——

: // 16 // %

e — e -

26. Original Ap:lication no. 514/93

1., Sri Krishne hend pathak, S/o sri T. Pathak, r/o
vill. Ameon, P.O. gahiboanj, Distt. Vvaranasi

. 2. _subit pe, S/© S.K; pe, 'T/0 Uma Kutir, Stetion
: Road, Jaunpure. 5

v A_Dplican‘t

Versus
1. Jrion of 1ndie through General Manager N. R1ly “ﬁiﬁ
3aroda House, New Delhl. .

5. Divisioral Railway Managel, N. BRly, allahabac. ‘

3. . b5r. Divisicnal superintendent commercial N. Ry l
DRIA Office, Allahabad.,

... RESpPONC=NTS

1. satya Prakash \Mishra, s/o Sri R.S. vishra, R/O

|

2%. Original 4pplicaion no. 777/93 ‘
; |

A/3, 176 Krishna Nagsr, Keedoanj, Allahabad. |

... Applicunt’

Versus

1. Jnion Of India through General jianager, N. R1y |
Baroda House New Delhi.

2. The Divisional Railway Manager, N. Rly A llahabad.

3o gr.Divicional Commercial soperintendent , N. Rly
DRM Uffice Allahabad.

.8 I:{E‘SI UI’ICEH‘LS

2@, Originel A ppliceion nc. 457/93

1. shechi Kumar !Mishre, s/o R.A. Mishra, r/o Vvill Q
Ghatwa ;o0st Karchand, F.o. acchana, Distt Allahiebad. |
pPresent Address 134- Tula Rem Bagh A llehabad.

2., H;fendra prasad ghsra, s/o sri D.P. Mis hra
vill Kasidahan, Post Nethaipur , pilstt. Varanasi

3% snoop Singh, S/o ST S.b. girah, B/o vill, and P.O.

|
?
|
wem *agar Bhojpur, F.S. Antoo, Distt. pratapgarh. ?
:

.o Applicests

el b Tm——




L s

1. Jnion of india through General manaqer, No.kly
Barcde House, New Delhi.

o e e —n i 5 8 B

nivisicnal Railway .Manager, iN. Rly Allahabeac.

()

! 3's Senpior Divisipmal Commerciel superintendent N. Rly
Allahgbacd. '

-

. 4, Senior Divisional personnal Officer, liorthemn
Railway Allahabac.

- e i S

S s senior Divisional Acccunts Officer N. Rly
All& habad,

| ~
| . . nespcndents

- -

... Applicant

i : L
Jg 2. Original Application no. 1028/93 ;
]. Rajesh Kumar Tripsthi, s/o sri R. Tripathi :
R/o 354/7/1, Jayaniipur, Dhumapgaeng Allshebad. ¢
.. Applicant %
Vers us
1. Jnion of india through Seneral ienage!: N. Rly
Baroda House, N. Delbhi. '
2% Divisional Railway .‘aneger, N. Rly Allahcbed.
2 '3 Senior Divisional Commercial iianager, N. Hiy
. DRM. Office Allehabad.
" .+ Respondents
20. Original Application no. 1243 /93
1. shiv prakash Dubey, S/o S.D. Dwivedi, r/o Vill,

b Mawapura (Kakraha) P.O. Fatehpur, Distt. llau.

J' t
\
|
i

Versus

1. Union of India through General lisnager N. aly
Baroda House. New Delhi. !

2. Divisional Railway Manager, N. Rly Al lzhabad.

_ i.
: 3, senior Divisiongl Commnercial Menager, N. Rly f
Allaha bad, :

\\ ... Respondents

R T




M

(/LB A
39. Original Applicstion no. 1362/92

l. Pawan Kumer Pandey, S/o Sri S.S. Pandey, R/fo 161/5
A, Azad Nagar, South Malaka, Allehabad.

e e e et i . e ot gt

'I 28 Arun Kumar Singh, S/o Late Sri Ramkant singh, R/o
Vill./pP.O. Kaju, Allahabad.

B

e+ APD lir:.;ﬁt

Vers us

!

|

| 1. Union of India through General Manager N. Rly

§ Barods House. New Pelhi. o

i 2% Divisional R&ilway Meneger, N. Rly Allehabad.

a. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

... HRespondents

-l o v e "

SR AT

’ 32. Original Application no. 1511/92

f

Suresh Kum r Srivas&ava, S/o Sri R.K.L. Srivasteva
r/o 36A/60, Judhwal, Tilharganj Allahabad.

~ l
re—- -

| s v Applican't

Vers us

! . ,l :}

1. The Union of Indis through General Manage c, N. Riy
Baroda House. New Delhi,

2. Divisional Railway penager, N. Rly Alle j¢ paq.
S SrélDiviSional Gommercial Supdt. N. Rly 7 yn i3
Allahabd, JRM Offi'ce

T O T T T T e

gy

+++ €S 3¢ ndents

32. Original ppplication ne. 1603/92

1. Sharda Bebu, 5/0 Ghussit Lal, H/D J 65, Nakhas Kona :
Al lzhabad. : Sk

2,  Asrar ahmad, S/o sri Abrar Ahma &, /o 553 attarsuiya,
¥ ; | yea
Allchabad. : H

;ﬁ !

_ a0 Applicaﬂt :
i 19 |
3 | Versus \\ ;

e

R -y
Bt e L
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1.

2e

1.

2,

4,

| d (%)
T

/IO | |

Union of lndia though General Manager M. Rly
Allsahabad.

Divisional Kailway Manager, M. kly Allchabad.

Sr. Divisional Commercial Supdt. N. Rly A llahabad.

« s+« Respondents

Original Applicetion no. 1628/92

Vijei Kumar Sinha, S/o sri D.N. Lal, r/o Hapar
Colcny Cr. no. 694=A fughalsarai,

sunil Kumar Sinha, s/o sri V.N, Lel, R/o Qr. no. j;
603-B Hapur Colony Mugalcsarai, !

Napayan Dutt Dubey, S/o Late Sri K.D, Du?ey, r/o
131-5H, First Avenue, Reilway Colonyy, smith Road
Allahabad. '

.o+ Applicents

e

Vers us hod

Union of I1ndia, thrcugh General Manager, N. Rly |
Baroda House. New D=1lhi. i

Chief Commercial Superintendert, N. Rly Baroga House }
New Delhi, ’

Divisional Railvay Remanger, N. Rly Allehabed.

Sr, Divisional Commercial sSupdt, N. Rly Allchebed,

.+« Respcndents

Original Applicotion no. 166:3/92

Mithlesh Kumer }ishre, s/o sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilek Negar, Allahabad.

Sharad phyani, s/o Late sri G.P. Dnayeni, r/o
c/o G.P. Dhayani, Prayag Sangit semiti, 12-C Kamle
Nehru Road, Allahabad.

Ramji Verma, S/o sri R,N. Verma r/o House no,
173/B Railway Colony no. 1 Subedarganj, Allshabacd.

e.e spplicants
5%;h’ e el ;

I,

= B - - - - - SR .
— el ———— = T ey e e . g e R g |

—— - : . N -

e —
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1.

36.
l.

L

" Hause MNew Belhi,

-1003, Allapur, Allahsbad.

// 20 [/ T~

s \VVeTrs us

Union of Indie thrﬁugh General Manager, N, hly
Baroda H-use, New Delhi,

Chief Commercial Superintendent, H.'Hly Barodea

Divisional Railway Maneger N, Hly Allahabad,
|

Sr. Divisionel Coummercial supdt. M. Rly Allanabad,

¢+« Sespondents,
Criginal 4pplication no. 1773/92

vinod Kumsr S/o Sri R.Y. Ram, r/o C 757, GTB Nagar
Nereli Allchabad. 1 i o

Virendra Kumar, S/o Sri R.S. Ram /o 23/B/76/C/

Sanjdy Kulmer Srivastsva, s/o S:i R.E. Sriveastava
r/o 145B/5A, Chzkia, P.0. GIB Neger, allshabad,

-, .
: e+. Applicants,

Vers us |

-Ini >n of_lndia through General sManaqger, N. hly '
New Delhi, p o

The Divisiongl Railway ienaeger, N, Rly Allahabad.

ST. Bivisicnal Comml., Supdt. Northern Rail lway | 3
DR Office Allchabad. . N
.

e+ Hespondents

original A pplicetion no, 1821/92

Sudhir Kum.r /sﬁ? STl Hridsye Nerein south of Jania
Roed, New Yar, Distt, Patna, Iresent Address, i
101 Anand Bagh uld Baiharsna allchebag. K

.. f{ppli Cant

\

Vers us ?35‘1‘\"




2N

1e Jpion cf 1ndia through Gneral lianager, N. Rly
Raroda House., New Delhi,

2 Divisional Railway Man<ger, N.,Rly Allshebed,

4 3. sy, Divisiornel Commercial supdi.h. ~ly aAllehabed.

' a, sr, Divisiocnal Pgrsonnal Officer v, Kly Allehebad.
Sic Sr..Divisi;;él.Accounf; Officer, N. #ly Allehabed. -

... Hespondents

38, Original applicztion no, 1822/92

1.  Arun Kumer, S/o Sri G.F. Srivastave, r/o 101,
Olc Baiharena Allashabad

s 8 o lellicant

T = i L. Versus
d T v 1. Jnion of'fﬁéig$%ﬁ¥355ﬁ“£ﬁé Genefal Manager, N. Rly g;g
" Baroda House., Allehapad. r {
e Dﬁbisional Railway ilanager, N. Rly Allohabed. f
. sr. Dvisional Commercial Supdt. N. Rly. allehabed.

3
4, sp. Divisional Personnal Officer, N. uly Allczhabed.
2)

sy, Divisional Account- vfficer, N. Rly Allehabad.
M

.. Respondents
: |
B9 é&iginal Applicaton no. 1825/92

e

1. virendra Pretap singh, S/o R. singh, R/o lturshen,
post Shikarganj, Distt. Varanasi.

2o virendre Bahadur Sinch, 3/o S1i K.B. Singh, R/o
vill prempur, Post Chakie, Distt. Varenasi,

3, Mohan prasasd, S/o sri lalji, R/o Vill Murahen, Fosi
shikerganj, Bistt. Varenasi.

g gy = A

4, Brij Rej Yadev, S/o Sri B.R. Yadav, R/o Vill
Murshan, Fost Shikarganj, Distt. Varanasi,

5. Krishna Mnorari, Singn, s/o sri’ H. Murat, r/o
vill yure han, post shikarganj, Bistt. Varenasi.

B v 6 6. ° surendra .ratap Singh, S/o Sri R.B. singh, R/o Vvill
: Pre:m, urkost chakia, Distt, Varangcsi.

£ -] bl 8

|
|

o m———
e e PSS — =

S

gl . B




! A8 2

Vers us o=
1, Union ¢f Indisé through Genersal ianeger, N. RlY :
Baroda House New Delhi. '
or Chief Commercial Superintendent, I.. Rly Raroda :
.3 House New Delhi. : *
35 nivisional Kailwey Manager, N. i#ly Allehebzdg, F
' 4, Sr, Divisior.al Commerciel Superintencent ,

e Rly, Allahabad,

«e. nesponcents

4. Originsl Applicstion no. 1231/92

1)

Alok Kumar,sinha,-c/o:sri c.p. Sirha, r/o 233,
: L4

B e -

= 0ld Bairshana, Allshabad. :
1 L= At P . ot - < : ! |'
| s = 2. “=Aji@i Srivestave, S/o -Sri uUm Prekash, r/o 36/51 £
e _fﬁﬁ}%ghwﬁgﬁ Bhawapur, Hiﬁmaxggng,jgfllahdpﬁd_:ti;“‘ Sl
= _ e ; e e
1 2
| ol
5
| ol | ||
| i | Vers us

| i Unicn of India throughienersl lianeger, N. Rly
| Baroda House, New D¢ lhi,

25 Divisional Railway Maneger, N. Rly Allahcbad, 24

b e e e e e BN

8. Sr, Divisional Commercial Supdt. N. Rly A llahabad.

-

e+ Respcndents

; #4414, Original Applicstion no. 333/92

iy Shwetank Verma, “¥/o sri B,P Verma, r/o 25, Ghas ki
Sattil, Khuldabad. Allchabacd.

. 0w "uﬁplicent

Velrsus

1 Union of lnida through General Manager N, kly
baroda iiouse, New Delhi,

2. General Vanager, N. Kkily, Hailway Bhawan ( Baroda
lHouse), New Delhi,

7, AN e




S i |
l,;““ 3le Chief Commercial Supdt, N. Rly, Rail Bhawan, } }
2 Beroda House, New Delhi,

4, Dlvlslonal Rei lway )\ana.er, N. Rly, DRM Cffice |
3 |
: ; 5 Sr. Divisional Commercial Supdt. N. hly, Allahabad.

(A RESpﬂndEﬂ'ﬁs .I

4Q, Criginal Ap.licatior no, 643/94

“ 1 shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
~ ~r/o Block no.27/10, Labour Colony, Nasini Alldhabad

eeo Applicent

Versus

. =T l.xﬂ-The Jnion of Inida thrﬁJgh General anaggpjtmﬁﬁaly_*gﬂ;ﬁ?
! = L_Earada House “New Dﬂlha - EIDL S
E": ol A g , - P | ¥ - e 1 g "E':'_ :—;"‘,_l'-"-'f - -.-.F;.-:_:J.f.:;?'
T O T'”E*”“ = r__i;éiﬁ,
:? o % %- e ek e m—mmn&l Ral 1Wa Y ::rl;an'ager t\. ' n‘l? 9 nild‘_i’l‘ﬂ :"ﬂ r :_.. T jﬂ'f:r_":
g e e '_ T - e
i S5 Sr. Divisicnal Commar01al Nanage*, N. Rly hllahabad

.+ + REpsoOncents

| 43, Original pppliccetion no. 61/94

il Santosh Kumsr Sinha, s/o L.J. Sinna, a/a 32 Yrs.
b 4 r/o Vill Kanharpur, P.0. Khardan, Distt. Varanasi.

.o« Applicant E

Versus

1. Union of India through Seneral jlanager, N. Rly,
Baroda House, New Delhi,

Ze uhlef Commercial Supdt. N. Rly Beroda Eouse, |

New Dehi, *

3. Divisional Railway Maenager, N. Rly, Allahecad.

! 4, Sr. Divisional Commercial Supdt. DRM Office
1 Allahabad. |

R
e i = .

«+s Respondents

;:* \
i i




42

ll'

4%
By

»

(/2 AN/

Jriginal Applicection ne, 394/93

Anand Singh, s/o Sri S.L. Singh, r/o 524-a, Traffic
colony qlluhaﬂdd

BuJ Kumer Singh, S/D Sri M. Daful singh, r/o 5=
li'.i - rue.a.q' ;11 ldhﬂ-,;lo,

ei prakash 5¢nnn S ACE T RIS S RO T/0 O G
i8rg, allahabad,

santosh Kumer Singh, S/o Sri M.D. Sinah, r/o 5- }.G.
Marg Alkhaad,

S.X. Singh, S/o N.B. Singh, r/o 13/3 Kerela Bag
Colony, allahabad,

|

v

‘\_]ﬂ'PSh l'rd-t':l'. Slih_.., L‘Jl/"‘ ,‘;)I'l I’\., * .:,}J..ri'b:l’ t{i:'tu.
Priricipal P.B. Inter College., Pratepg.rh.

sunil Kumser Singh, 5/o0 sri J.B. Singh, r/o Vvill,
Gujerie, jpost irayadeeh, Distt. Fratapgarh.

Anil Kuasr Singh,. S/o 'sri R.P. 3ingh, r/o Vvill.
Jujaria Post. 'ra”ade ha, Distt, Fratapgarh.

Chéndan ndhikarl, sfo.sri N.N. Aahakarn, r/o
ogb-n, Loco Colony Alludabuﬂu

Late
5upll Fumar Barua, S/o sri/J.C. Berus, r/o 89 R.N.
ﬁagar All:=zhebad.

Rafjai Kunur %rlvastauu, S/o srl R.B.lL. Srivestava,

Mukesh Kumar Srivastave, S$/o sri d.S. SLlUﬁSt:V

R/o 123 Matiyara Road, Allahaba-.
;

L
- .
£

L I B ‘fippli C&ntsc

vVerisus

Jnicn of india, through General Kandaer, M, Rly
nel lvey Boad, Earoda House. New Delhi.

Chief Personnal Officer, N. Rly Bzrecday House,
MNeow Dihl .

Divisicnal Railway l4sncoer, M. Rly allahabad.

Sri. Divisionsl Commercial Supdt., N. Hly
A llahuﬂdd

s+ nhespondents

Original Application no, 633/92

Ramji, S/o Late Sri LalsRam, r/o 61A/i Teliarganj,

Allahebad,
\ "o Apl’u 1li cant

Qe s

'I,.
14
|
1
]
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|
!I
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N
e
|

1.

3.

4.
S,

\Versus

jnion of India, through seneral Manajer, N.o RLy

or0ds House, Mew Delhi.
The Divisional Railway NMenagel, N. hly, wAllehabec.

Sr..Divisional Commercial SUpd{. N, Rly allshabad.

. 8 ]jiE'SFJUndlEntS

Original Application no. 706/92

Dipek Kumar Singh, 5/o Sri (Lete) B. Singn, r/o
1B/8A Bhanghembrl Road, Allepur, allshabed.

Akhter Naim Siddique, g/o sri M.J. Sidocique, r/o
174 New Mehdori Colony, Allehgpad.

vohd. Keleem, S/o sri Amir Uddin, r/c vill patulki,

P.0. Kanehti Distt. Allahabad.

pilip Bumsr, s/o Sri A.P. srivasteve, Rfo 9 Elgin
Road, Civil Lines, Allahabad.

km. Shashi Sriwastave, D/o Sri L.h. grivastava,
r/o 347, L1G Govindpul Colony, Allahavad.

suresh Pratap Singh, s/o Sri Ram Nesh singh, r/o
vill Chand ¥Kamaniya, F.O. Khutj F.S. Khers, Cistt.
Allahabad.

<o« Applicant

Versus

inicn of 1ncia thro.gh Secetory, Railway Board,
Rafi Merqg, New Delhi.

General lianager, N. Kly Rellway Bnawsh, ( Barods
House) '‘ew Delhi.

Chief Commercial Supd. N. Lly Ral-way Bhawan
(Barcde House) Allahacad.

Divisional Reilway Mamager, N. aly, allahabad,

sr., Divisional Commerciel supdt. N. Rly, Dih
Office, Allahabad,.

... ‘iespondents

Qriginal Application no. 6483/ 92

\

.-'-- -~ :
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e
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1.

e —— — -

e g

Rem Murteo, s/o Newa Lel, r/o 71 A Dpale Allapur,
Hlldhabadt

.9 AhpllCant%

Vers us

'nicn of India through General ‘dnager, N, Rly
Earode House, New Delhi.

Divisional Railwey Jianeger, N, hly Allshaced,

Senicr Divisional Commercial Supct. N. Rly Allshabau .,

» o+ ReSpondents 4

-

| -

Original A rplication no, 731/92

N33 Kumar fishra, S/o Sri K.K. Mishra, r/p
26/10, shiv Kuitl, Kri.al Bhawan, Allshabad.,

Frank .icnard lienesse, S/o sri “i«R. Menesse,
S4/57, ©ld siumfordgenj, Allehabag,

: e o AP liCi:!ﬂ’L.
|

g

¥ Versus

Jnion of 1ndie, th rough Seneral Menacer, N, Rly
Rall Bhawan, 33roge. j{ouse, New Delhi.

Civisional Feilway )anager, N. Rly DRM Office, B
All' ra bad. ' I

Sénior Divisional Commercigl Sdpdt., DRY Office,
Nawab Yusuf Road, Allchebac,
P

E : «++ Respondents
Criginal A pplication no. 736/92

Frakash Chendre, randev, S/o M.D. Pandey,r/o
Vill @ poast Dubawal, Pistt, pllshabad.

«o. Applicant

Versus

Jrnion of India, throu ;h S€cretery, Railway 2oard,
New Delhi.

seneral !janager, N, aly Reilway Bhavan ( Baroga
House) l.ew [ielhi, \

Y - 27

i
¥

E———

TR T —




xR

Lo -.-.--Hn-m "

B
1
|
|
f

l.

ol

Chief Commercisl Supdt. N. .RlyRaeilway Board, _
New Delri. ' ;
Divisional Reilway Manesei, hO, 2ly DRG Lfiice
All-.:hc': 138G

or, Divisicinal Commercial Supdt. N. Rly, DRM St
Alls hebead, i

« e Responcents

Criginal applicstion no. 380/92

gulab nem, 3/0 Ram Caur, r/o vill, Senepur, P.U.
F.U. Sencpur, Distt. Jeungul.,

* * & hpplican't.

Ve rs Js s

gnicn of In#iie throish Generel jlanager, N. aly
Baroda House. ilew pPelhi.

pivisiconel Railwey '.aneger, h. ' ly, Allchabed.

sr, Divisional Coc merciel Supdt. N. Aly, DRM
uf fice, Allchabad,

— -

siele 116 Sgon'jﬁﬂt”. i

original Applicetion no. 961/92

purgesh ;‘eni :iishra, s/c Sri C.F. 1shra, R/o
433-KL Kydganj, Allahahac,

Fermeshwar prasad Trivedi, s/o Sri R.K. Trivedi
r/o 116-4 Bahadurganj, Thakur Din Ke H=thd,
Disit. A llahebad.

.:ohdnra prasacd Mishra, s/c sri K.p. Mishra, r/c
577-4 Nai Pasti, MNeta Nagar, Distt. &llahabad. !

s ARpiicartes

Versus
Jnion of 1ndia through Seneral lanager N. Hly
Baroda House, l.ew Delhi.

chief Commercial supdt.,N. rily Berode House, New
Delhi,

nivisionel hailway llanager, N. Rly Allahabad.

senicr Divisionsl Commercial Supdt, LCRY Office,

~ o ) pGndE‘ntS

M. Rly Allahzabag . \
%\’ - e IR




E R

5 59, OUriginel application no, 267/92 .
4

g 1% Dinesh Frassd kendey, S/c sri R.N. Pandey, r/o

b vill., Relwan, P.QO. rFahara, Distt. Virzepur, :

ev. HApplicant

Versus

le Jnion of India through General lianager M, Rly
I~;91w De lhi,

2,  Dpipisional Reilwey ii@najer, Mo. Aly allshabac. T |

g Ele Srl, Civisicnel Comnercial supdt. N. Rly Allahabed,

«ss Recponcents

|

1

: _
S8. Criginal Application no., 1203/92 Z

GelG.I.C. Conp cund, Allchabad. |
|

2% ilahendre sirah s/o Sri i, Singh, r/o 2/85, Rame Nand
legar, !atiyara Road, Allapur, Allshebad,

e T —

3. Hgri shenker Sinoh, S/o Sri kam Auter Singh, r/o |
2/45, Rame Nand iagar, atiyare Road, allahehbad, |
4.  Tej Lahadur Ram, S/o sri Cal singsr Ram, B/o " 9 |
87=-~/2-C, Raghambsri Rcad, Allapur, Allshabad. *% |
|
S, Jogendra leth,s/o Sri pucdh Nath, r/o 535, Colonel Gurj |
Allchabsd, |
}: . 8 Ap LiCuniS. !
i B
\Vers us
1. Jnion of Indiea through seneral vianager, N. Rly | |
Béroda House, Mew Delhi. e
e Divisinal Railway manater, Northern Rai lway, ;?
Allckabad, B

3. ST, Divisicnal Commercial Supdt., N. Rly allshebagd,

e NESONUenNnts

\
S

LRoig

i -

e e

-




o4,

l.

2
3.

8295 )/

uriginal Applicotion no,1207/92

suresh Chandre Supta, B/o $ri Keja Rém Gupta,
r/o 2 /3, “ew Rewa Buil Lding, Leader Koad,
Allehebad, :

Perthu 3arthi Dobdar, s/o sri i.K. Dobdar, 294, ixkbar
pur, nllenabac,

* & & f‘p::'liC,n 'tnfl..

Versus

Jnion of 1ndia thr ugh Sereral panacer, N. Rly,
Berode House, N, Belhi.

Divisional Reilwey Manager, L. uly Allshsbad,
Sr. Divisiuvnal Commercial Supdt. N. Rly aAtllzhabad.

.o itESPORCENis,

urigianal A prlicetion no, 1345/92

KrishanakKant Srivastava, 5/o0 sri (~ate) iunni Lal
srivastave, r/o namna hén: Napgér, Bhardws] Puram
Allehabad, |

smt, Jshs -ani Srivasia®a, l/o sri D.C. Srivastevs
r/c 520KL Kydgarj, Allahabad.

Ha<esh srivastava, S/o s1i Kripe Shanksr, r/o
72- ¢/2, ..atiera Road, Bharadwsj Puram, sllchabad.

Shen shyam singh, S/o 5ri G.R. Singh, R/o vill haraya)
npur, Post Shivgarh, Distt. Allahabed.

Brijesh Kumaxr Penday, S/o sri S.K. Fandey,

r/o 46, Kinche Re¢i Genge Prasad, .alviya nager,

All shapad.

«es» Applicants

\Versus

Jrion of india throigh General lianager, N. Rly
Raroda House, New De lhi.

mivisionel Rajlway sanager, N. iily, Allchabad,
Sr, Divisional Commercial 3Su.dt. N. Rly, Allanakag,

\k v+s Responcents

A

-~ 320

L]
e m m— e ke
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a

3,

A

N e e e

N
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S

| e

L

4

-;?

i
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2.
ax
2,

(/RS

Uriginal Auplication no. 1344/92

Vinod Kumar Sriv

A T SRR

ar S/0 Sri R.p
. ulrl Koad, Tl o0

va, Srivastev
nejapur, Allahapa -

d.

L ™ F‘pplicﬂn‘t i
{

Vers«us

J19on of ingia throusn

Earcda House senaral /l@nager, |, Rly
House,

T‘T ew DC -l hi .
Divisi

‘Na. Railway jenager, p. = ]
+Wa Y mcﬁrJ-__-el, N I‘lly, L lldhabaﬁ,

- '.“"u‘" - 1 - 3
oI, DivBional Comnerecigl SUpdt,, I, “ly Allshabas
. r iy -~ L= U&Df
L I{ESLGT]CTF‘TTE"; "“"Fil{l,«
l___ #

DXl gina ! A-plicaton no, 1230/92

S -:'-1- I 'ﬁa':':u'",“i"] 5 i — . -

-~ iy gttt Y | /O S-Ll S.H. lMa™scldi O
a1/0, Snenshyem®. ager S,

» Rellwey Colony, A 1lchsbug f
J

Dheerendra i.ath

= dXene 3 - o
R/0 46-21=4/7 Rararonds 5/C ST Decns

DS IS/ Nath S_xana
en e Purea, Sulem ss

réi, Allahgbad J

L .Hippli C\.’;nts

Vers us

Jnion of ingia Gi e :
through General Maneger, N, Lly I

BSrodal House, New Delhi, |
S : Vi |
—svisional Railey yenager, N, nly Allshabad ) |
ST Divisioncl Com- -
Allshebad, F o Retiniiandent SR |
1
«« . Hespondents
EELGnd]l A pplic a1 on ne. 1239/9z
Brem Shanker, s/o crg
iy ; o ke Sl ? Jfo _-rl 1.3. "‘.h:_an ¢ T - -
Danda, Hix 'étﬂanr_T: All -'-HGSEIC; K&T, r/o $6/31 Kelga
Nemes hy, .r Nath shar: . -
. it 1, SLina . ad . “ o
Lot REELIELNE /00 s 7T Ham' 1315 yis nals Nagar
e+ applicant, :
E
!
|
Versus g i
Union of +Ndia thr |
T 25y °gh General :anao ]
= °d0 Hobse . AlThavag #angger, B.. rly,
mivi iOI‘" ] =X LY . I
g Yes29nal Railwgy Manager, N. Rly, Allahabag '

*.3;'




59.

69?
1,

.EEﬁJ —

-Alla habad.

LRSI/

Sr., Divisional Commercial Supdt. N. Lily aAllehebad.

... HEespondents

original Application nc, 647/92

Varun-Kumar Shukla, S/o Sri s.F. Shukla, =x/c ii
79 A vinhazpur, Beni Ka Hats, Allchsobed. g

e Appilicant

\ers us

snion of jndia through Genezxel !jandcer, N. R1ly
Baroda House, !lew Delhi,

Divisional Railway Menaser, N. rnly, allehabac.

sr. Divisional Commercial Supdt. N, ily
sllehabag,

.+« Hesponcentis

fl-
Uriginal Applicaticn no, 494/99

suresh Kutar S/o sxi Tulsi Raem r/o 25, Lukar Genj,

s s ADBlicant

Ve rsus

Jni n of Inida ‘thraugh 3enerel rianager, N. Hl}‘
Baroda House, New D-1lhi, , {

The pivisional Reilway Manager, N. Rly, Allehabed.

The Senior pDivisonel Conmercial Supdt. N. Rly :
Allahdbad, B

Sr. Divisional persormel Officer, N. Rly, Allzhabad. l_
Sr. Divisicrnal Acr-ounts ufficer, N. Rly Allchdbad,

.s .+ i€suOndents

Original Applicction no., 495/92 ’ }

Ranjni Kant patel, 5/ Sri Chancre Shekbar, R/o
2, Rama liand Nebar, Allepur, Ailshabad,

\

Qe 21 28

* 40 Appli(:r:int-




—

62.

| —
L]

2,
3.
4"

S.

W )

Versus g o

Jn¢on 04 indie throgh the qenexal
L oL00s iouse, lew Delhi.

—

givicior ¢l Railwey Lianager, . Rly Alleliabac,

seniro Divisionel Commerciel Supdt.

ar. Nivisional peisonnel Officer,

g
i L

7incl Applicetion no. 513/22

Frabha Shanksr Yadav,
1C¢ Thron hill Roed, Al

~
nd
by
£ud

abza

Versus

‘inicn of Irncdis through General  le:

Parods House, MNsw Delhil,
nivisional Railway isarezer, N,

sr., Divisional Commeercicl Supdi.

sy, pivisional perosrnel Officer, N. Rly Allzhebad.

cr, Divisiorel Account Officer, N

..« REespor.dents

Oriciral Anplicstion no. 3527/92

Anil Kuaer Srivasiave, S/o Sri V.K.
r/o Rly Quarter,sukedcrganj, .Sile:

{ rakash Chendre pancey, S/o Sri A.F. iendey,
Al

191/24 Reiroup pur, Allahabad.

Rakesh prctap Singh, 5/0 sri R.E.
VAl PO Kocwa Tehsll phulgurn,

Bheratji Kharze, sfo syi G.F. Kiie
Allchebad.

Vers s \\

f& sri R.T.

ive nly Allahetad.

Yadav, r/o

foplicent

b
-%

iy Allaghecac.
, K. Bly allshsked—

. Rly Aalleha

abad.

gingh, R/O
1

Distit Allehabac.

Applicants.

Bl

grivasicve

o-Tolt

L

du '

vanager, No .RLY

N. Kly Allehebad.

onsl ,.ccouris Officer, Ivs Bly Allehelad.

4

- , ;. g
re, r/o 36-D-AhlyapJar,

e

e e R L v ‘




1o

6.

2.
3.
4.

TS 3/
union of India through Secretory, hailway BO3Xra
rnail Lhewan, wew Delhi,
senersl jlamager, N. Rly Toroda House, New Delhi,

B

chief Comme: rciel Supdi. M. .3ly
ew Delhi.

ul

crode liouse,

Pivisitnal Railway namener, Ne. Hly, D Offilce,
Allahabszd.

€

enior Civiicnel commer€ial Supdt. . nly Allah:atad,
station supdi. . Hly Allehscad.

oo+ HESPONCENTS

original 4eplicstion no. 632/22

dallavesanty 5/ Sri S.K. Srivasitevdr/o 32?

caghambari l{ousin;
Allahabaag.

Versus

union of India, throuah Zemexzl anagsz, N. Rly
New Delhi,

Divisional Kailwey iicnager, k. Kly, sllahebkad.
Senior Divisional Commercial Supdt. N. Rly &lichabad.

.+« Resporncents

oricinal Applicstion no. 476/322
Shushil Jumay Srivast:
BrENEISTEavia, T /0 155 =

~idahagun, ~llahagkad.

s cARDLAC HNER

Versus

Jnion of Indie throush Zcneral jianager, . Railway
Berocs lHouse, hew Delhi,

Divisional Reilviay ianajer, M. anly. Airlahebad.

Sr, Divisionel Commercisl Supdi., N. ikly aAllahabad.

Sr. Divisionsl persinnel Officer, N. Rly sllahacad.

ST. Divieional accounts cfficer, N. fly allahabad.

\ cee [PspOndents | _ o
Rk

-

M

-

[T — T—

“_‘Hﬂw e T ais

e i I il .
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2.

e

—
L]

Y]

By

Uriginel Auplicstl on no. 477/92

/

] - - - -
Aidn I\d"‘lﬁl S5/70 Sri Seg e, ‘-12, SabarJi ka

czuagh, “¢l Hebad.

Gyen Chand,

Aprlicant

Yorsiis

Jriin cf india throggh General jlsneger, i . Rly
Béroda House. New thi.
Divicioral Rallvay jienazer, . 4y Allehsuad., =

-

S« Divisional Commerc Aadllshabac,

isl Supdt. i.. Rly

3. Divic ionel F erocesnrel Uificer, N. Rly Aidla-abad.

SCs Divicional Accounis., Cfficern, N NoNK 1Y Allahzbad.

<.+ fesponderits

VLiginal Applicetion no. 22)/93

Jpendrs singh, s/c sri 3. Singh,

r/9 Tejour Fost
Hpﬂf(lﬂlc-l}-‘ pi._l- Shkald-‘-h, j-l .L

Varer.asi,

hajesu nNumer singh, s/o sri p.N. singh, x/o
1ujuur POst ._;..-.-r.aldh.':., P; > e JGL.:lldJ.h uls‘t‘L. \Vjarariasi.
ee. Applicant N
Versus
Jhnion of indis throush General jjanzce er, ii. RBly
ﬁullhcy bosrd, Baroda Housse. New Def Bl -
Chief Commerciczl Supdt. K. itly BerGHa Hodse. New Delhki

Divicicnal Rellway Manajer, N. kly Allstiabad,
Si. DivEionsl Comiercizl Supdt. N. Rly Allshebad,

Original /pplication no., 220/93

Sanjey Nerain

Prasad, S/o sri R.L. ‘rasad,
gamleth no, 1

r/o
W ujenﬂl ...Ughg..l.::.urr;i .
s/0 sri R.S. Prasad,

. r/o
st Chereon, Distt.

Uaranasi.

\ e +Applicent

'Py}

'-r-u-*-._.—-_
J"x'"%m‘* ",,;:"ﬂﬂq ~ A

L




" e aa
- 'r o -
s .

e S

VVersus

1, Union of India, through Generel [jansger, N. Rly

Railwgy Board, Darode House. hew Delhi. |

2. chief commercicl supdt., N. Rly Beroda louse,
Mew Delhi.

3, pivisional Hailway Manager, M. Rly, Allshakad. 5

4, Sr. Divisional Commercisl, Supdi. Northern Rsilway,
Allahabad.

«+s liespondents

6B, Original Applicaticr no. 219/92

it Ram Singh Yadav, S/o Sii R.a. Yadev, r/c vill.
purebharghai, P.0. Suhansa, Tehsil patti, Distt.
Pratapgarh.

2. - "ma shanker Yadav, Ss/o sri R.L. Yadav, r/o vill.,
Behdaul Xhurd, P.0O. Gaura, Tehsil petti, Distt.
Pratapgerh.

3., Om prakash, S/o sri R. Dular, r/o vill. Behdaul
Khurd, P.0. Gaura, Tehsil Fatti. pratspgarh.

4., Vesudev, s/o K.N. Yadav, r/o vill. Xudia-ka-pura
Tehsil Mechchalisahar, Distt. Jaunpur.

«es Applicants

Vexrsus
l. Union of indie through Generel K anager, Northern
Railway Railwsy Bocard, Baroda ilouss.

2. Chief Commercial Supdt. N. Rly, Baroda House. New

Delhi,
30 Divisional Railway Mana_er, N. Rly Alle:abed.
4. Sr. Divisional Gommerciasl Supdt. N. 0ly, A4Aiianabad.

. e Eﬂ' Sl)OndeniE.

7G OCrigianl Applicetion no. 197493

l. Chet singh, S/o sri Raj DBahadur singh, r/o will.
1nargaon, rost 3emrahs, Distt. Veranssi.

s shiv Kemaz,jiicshra, °s/o sri R.P. Mishra, =x/0
vill Tatihara, Fost Deonahti, Dislti. Allahebad.

p=

37 Vinod Kumer 3ingh, s/istssine By catahss Yilo
v%ll Raon, Post Swiradh, Distt. Varen
:

\

ol Wi S Sl

e e L

e L aaty



1

; W sd 5

G« lakesh Chandra jripaihi, S0 Slimciio Triothi,

o
j rfo vill, Shilsakpura, post Seidakad, Disti. Allaha.ad.

5] /s bhiVPdi, I/O

i 5% Shyam Krishen pwivedi, SIS
| vill., Topo, Leishagren, piztt. Allahsl ad.

R Aﬁpliﬂ&“ti

s i — —_

Versus

s

JNion of Indig iarough 3neral maNazer, I, Rly,
Aallway Chawan, Barods iouse ., sew Delhi,

2. C..lef Commercicl Supdt. LCaroda Souse, ivew Delhi.ﬂ{
3. Divisional hailu;y;ﬁ;nager, Iy« Ry % f37 hebed TGy

d
4. Seni avisioncl Zommercial, sungt. . n
i‘f‘i.: Blifg";: .;iiiéfjﬁ[ﬁao 2 LCa : QWA hly’,

g . »es Respondentis

L @, Criginal Applicstion no. 162/93

1% rrem Sharker, s/o 3ri S.H.N. Pandey, 1/0 45 Sariwen
Tcla, Allghsbad.

2l Sanjay Kumar, Srivasteve, S/o 311 (Late) R.p.
Sfivasteva, 1/0 16/]11 [.ew Sobhbatiabagh, Allashaiag.
Sia Sautenm Adhiker, s/o0 sri N.K. Adhikeri. r/o 695-5

ioco Colony Allashabag.
|

S Jagdish pPresad Stivastava, s/o sri ( ~ate) M.P.
Srivastava, r/c 97/a4, Kerbsls, Allahabag. ve

) najencdra Salaswat, 5/fo sii F.S. Sareswat, r/o
O3 Seriwven Tolga, Allghabac .

O Jin 'rakech jrivastava, 3/0 sri N 3iju551¢“3,
/o Ews (94) Baghambari Colony 3/3 Allapur allehabaz.

TS sbhilesh Kurar Srivsst
/0 545/3 Zhionshyenm Nag

MR/ ONG2 DS Sht VI
al’ {32 l‘-‘-.';'}:}’ C,_;l-.)l'ly' Adladsbad.,

S Aashutosh iumar SEEO RS = 1 AT PRy AR S s X SLlvasiovs,
. - I= ~ o e T - Ii- o~ T -,
I/U 9-*/.1.]. waIVrOugya NG an o Al al caQ .,
. Jc}r‘;ﬂ; SUiliGY ;"-.w;,tc.ta, S5/ 813 S+S, EJ.I."-’_:S':..{"J,
- E - " - A - «
/ARSI NG 33 Ad o oo, Hfl;hubﬂ&.

2ONNOE Tnnia thro.:gh -Cherel Manager, M. Hly

i Versus
M*_ o T N - l 2 Ln
|
1




L

T e e

2. cliief personnel Officer, horthern Zailwey, BRarcds

3. Di“i :iﬂn&l Rail‘ﬂay ?'.EETJQ‘PI, e ixly, Allahauﬂdn

4o senior Divisional Commercisl Supdi. R niy,

72. Original application no. 161/93

1. shec Kum.r Yadev, S/o Sii P.L..Yadav, r/o 164-A

5. shailendra 3ahai Verme, S/o sri B.F. Verma, r/o
5

e Km, Hajeshweri, D/o sri Ram Dass, r/o 2/92-A
Liamanand liagar, Allshabau.

AR sunil Kumer Srivastava, ¢</o sri AJN. Srivasleve,
r/o 127 liatire Road, Allehsbad.

5. xajesh Kumar, S/oc 5ri S.F.L. Srivastevas, r/o
c,0.C.L. Srivestave, Sucamadih, Dhsnbad.

6. Awadesh Kumar singh, S/o sri J.singh, r/o surshiys,

8. Karunesh Kumar, S/o Sii T. hath, r/o £45-G Chanshyam

Fi - i

Railway 30srd, Borode !lcuse, AY lL.ew Delhl.

House y f.evi D€ lhit

Allshabad.

.. Hespondents

(5

Alopibagh. Alle'.abad.

01/41-A/9E Tilsk iagar, Allahebed.

Fost .ansdih, Distt. Eellia.

7. Anjeni Kumer srivasievz, s/o sri V.N. Srivestava,
r/o 28-A Krishan Negaxr, Allshebaa.

hegar, Allahabad.

5., Shyam Frakash srivsstesve, s/c sri P. Lal rfo
EWS 54 bBaghambari colony, Allshabsd.

10, Lalit Kumar, s/o Sri rrem ruwar, r/o 16/11 llew
sohbatiabagh, Allshabad.

.0 t\[:iFJ liC.}I’t

Versus

e Jrrion of 1

rdia through Genersl iieneger, Ii.. Rly
Barcda House

, .ew Delhi.

2 chisf personnel Officer, N. 3ly, Baroda House,

“ . ad

3 nivisional iteilway ianager, Iv. nuly, Allshabed.

4., genior pivisionel Commeigiel Supdt. N. kly Allahabsd.

\ aee NE SF ornents

T eyl e . e e Tt oy e g -
) F
-
i

s e

-



e 38 ::

- 5. ariginzl Applicatien No. 15C of 19903

i. Shri Dhirendrs Kumar Mishra, s/e
Shri H.JM, Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

#llahzbad,
eses Applicant

Versus

1. Unien ef Indias threugh Genral
Manager, N, Rzilway Head Quarters

“ffice Bareda Heuse, New Delhi,

"N

teee Respindents

OR D E R(RESERVED)

JUSTICE B,C, SAKSENA, V.C

83 of 1992 is being treated as the leading OA. The number

of days ef werking varies in each of the O.A and Oreadly

the peried ef werking ef the epplicants as Veluntear Ticket

Cellectsrs Tanges between 5 teo 18 days and that tcd on ‘-:.he
allegztiens made by the applicants in the monih of January
1982,

2. The applicants alleged that they had werked fer

the peried. indicated by them in the varieus J.s_in the menth

of January 1982 @ 8,15/~ per day. The cspplicants allege

that on the basis of Hzilwag Board's letter dated 6.2,90

they made Tepresentatien regarding their Ire-engagement zs

< i Reliance fer the Claim is based on the decisions
A e oo ®f this Iribunal as also the P.B, in a few O.&As preferred

.. \
| Voot

e+ P3Q




stomi g N oie

by persoﬁs similarly circumstanced, The applicants,

therefore, have sought a relief for =2 direction to the

Ticket Collzctors or Mokbile Booking Clerks e&s per Extant

|

!

|

. Lespondents to re-engage the applicants as Volunteer
Rules., They have also 1n some pe£ition5 prayed that a |
direction be issued to the rasspondents to take the peti- |

tionars on duty and pay back wages from 1G.12,90 till

f the dste when they first presented thems@lves for engage-

E ment.,

| 4. The respondents heve 1esisted the pptition end have

filed a couner affidavit as also & supplemantary countier

affidavit,

5e The applicents have filed a rejoinder effidavit.

The appiﬁcants have admitiedly not re-engaged afwer taeir

short stint ranging between 5 to 18 days in the month of

Jenusry 1982, The Reilway Bosrd's circulers doted 6.2+ 90

.

is annexed as ainexure Al to the leading O.A and have

21so been annexed in kkx some of the U.As. A p rusal of

'ﬂt the said letter shows that in the light of the judgment
e

dated 26.8.87 of the Ceniral Administrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and Ors Vs. Union of India and Ors) and cdismissal
of the SLP No, 14613/87 by the Hon'ble Supreme Court

on 7.9.39, The LKailway Boerd has decided that the 'cut
0ff? cate for being considered for absorpticn in

regular employment against regular vacancies earliexr

previded to be 14,8,81 will be substituted by 17.,11.80

Paragraph 3 of the circular letter 1s the anchor shest

o+ op4a0

Vot

|
j
1
1
i
i
:
i
;f for the cleim in the present U.A which reads as under:-
i \
{
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discentinuance of the schepme by zenal
. Boardig
Railways, as 3 result oﬁ/ﬁ@%ﬂ;letter; dated

17.11.86 er any earlier instructien to the

Booking Clerks 9S and when they dppreach i
the Hailway.Administration in regular

emp leyment M3y be censidered after they

PTovided thereip was 14,8,8],
3.

R - Shri BB, Paul, ceunse} appearing fer the respo-
ndents faised d@ preliminary ebjectien that the 0.4s are

barredfby time, laches ang acquisemnce,
a . !

SO T e learned ceunse] urged that the applicants
have net been éngaged after January 1982, He further

submitted that the Railway Beard!'s Jetter dated 6.2.1990

dees not govern the dpplicants whe alleged t‘ have werked
fer a3 peried between s te

Collectors. He further submitted
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years earlier and not en the basis eof the Hailway Board's

said letter.,

3 1D, The respondents have also disputed the cerrectness

|

eof the averment made by the applicants abeut their having |

———

worked fer the duratien indicatéd by them in each ef the |
O.As. The applicants in suppert ef their assertien of
having werked in the year 1982 for a number ef days indicated

iy g

by them during the 'Kumbh mela' haove been aneexed, cepy eof;

b

S

cbttificate stated te have been iﬁsued by ene Ram Das whe
e ad ‘
has given out his designatien as/Ticket Cellecter AKM, N. Rly

e i

Allahabad., Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A., Shri B.B. Paul

submitted that Shri Ram Das was net cempetent te issue this

L] v o
i it i i e

certificate and the said certificate cannet be treated as

i

preof ef the working peried of the applicants indicated in

1 the certificates. We, however, feel that it would not be
necessary to enter inte this centreversy for the purpeses

1 of deciding the O.As. We, proceed to decide the O.A in the

B2

liight ef the claim based en the provisions eof the Railway

Beard's circular letter dated 6.2.90. We, hewever, make 1t

L | »
L]
#*
L eere—— = i
¥ 3
_....l.-...|._....-.——-—q.-—-—-"'

clear that we may net be understeood te have accepted the

claim ef the applicants with regard te the days ef their

werking, We may take up the plea of the O.As being barred

udicial
anxﬁ&mixggirproceedings in any ceurt te challence their
! discentinuance made in January 1982, The €entral Admini-

|
i

’ { by limitstien. Admittedly, nene eof the applicants initiated
|

strative Tribunal was censtituted in November 1985. These

1
8- \ O.As have been preferred in the year 1992,
I g 1%. As noted hereinabeve, the basis fer the claim
8 l apart fr‘F the provisions of the Railway Board's letter |
i MESAY ML et e L r :
} dated 6.%,90 is certa S
L , g < i in decisions rendered by this Bench

%y s : | \%‘/ o
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E of ihe Tribunzl. The said OU.As are U.A. No. 722 /90 B .
|

Rajendra humer Srivastave Vs, JUnion c¢f India snd Ors, C.A

No. 471/8C lMikesh Kumar Srivasiava Vs. Jnion of Indis and

Qrs, U.A. No. 648/9l iaden Mphan Pandey Vs. Union of Indis
and Urs. No doubt, in these casses orders for re-engagement
of the applicants therein had been passed., uUn the msterial
placed in the supplemzniery afficevit we find subsequenily
in severel other csses cecided by this Bench of ihe 1€§;
Tribunal, & different view was taken when it was pointed
cut that the Rallway Boszrd's circulcr applied to !itbile
Booking clexrks and the decision in Neera Mehta's ccse was
in respect to Mobile Bocking Clerks. This distinction was
noted #hile sl loxing & few review petitions in some U .As
“and in U.A. Lo, 131/92 Lalji Shukia and Urs, the only
direction given was that the respcendents mey consider and
analyse the cases of I!pbile Booking Clerks and find cut

if any scheme can be framed by ihem laying down a parti-

;
k. cular criteria for re-engsging them on casual or dally g
i basis. Ajainst this decision, the Railway Huthoritigg
1 preferred @n SLP before the EHon. Supreme court and the
% Hon, Sup.eme court by an order datcd 7«=.%4 passed the
f following order :-
. " Delay condened. The order only gives & dire-
ction to the petitionar to find oul any scherme
cen be framed. The Union of India ;
can examine the matterx snd if it 1s s
not possible to frame & scheme, racord \
| :
i_ its finding accordingly. Thsre 1s no }
:E obligation cast by the impucned order .
; that the scheme should ke framed in eny
o e TR g ’ Case sub};ect to the 2bPye, obsarvations the SLP
$ . is cdisposed of", N

TS {
' L3

g Qigm pa3
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Subseguently, the Railway Administratien consideredx the
pessibility ef framing a scheme in the light ef the aire-
(N , _~  ctiens given in Lalji Shukla's case by the Bench ef this
4 Tribunal which was alse repeated in seme other O.AsS which

came fer decisien subsequent te the decision in lalji

Shukla's case,

o4 132,

The Railway Administration in the supplementary

counter affidavit have indicated that they have taken a

|
|
!
} decisien that ne scheme canbe framed fer Velunteer Ticket
% Cellecters fer abserptien and regularisation in greup'C’
e

category posts since this weuld militet Against the statutery g
.i ,
,] :

i

previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Railway Establishment Manual 1989 Edition., They have
further taken the view that ne such pests er vacancies exists

en the Railways fer Velunteer Ticket Collecters/Mobile Bnoking.';

f ﬂ :E_ Clerks for their re-—-engagement en casual er daily basis,
‘ﬂ 15. It was also held that re-enzgagement will burden

' -i the public exchequer and will alse enlarge backdeer entry
'E and will effect reservatien pelicy é&s contained in Article

| 1 16(4) of the Genstitution ef India. It was alse held that
|

framing ef such a scheme fer those Volunteers whe have clearly
|
worked fer a peried ef merely for O te .8 days will be against

1 public interest as the pests filled up by them are generally
i

by direct recruitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large (B
|
would be deprived ef their legitimate rights., |

; s
]

\
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1. Admittedly, this scheme has been given up after |

|

47.11.80 ond the Railway Administratien has fer cogent reasens:

indicated thmt it was net feasible te draw up & scheme as

regquired in orders passed Bn varieus O.,A.s

16, Shri B.B. Paul has also invited @QEL our attention

to certain decisions in review petitiens which were aldfwede
2

oD @@ On the basis of an <nolo of the decision by the
Eﬁﬁﬁﬁf?h )4 Y

Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.As, While @eodd@ng allewing the
YL

review pegitiens it was noted that the decisien in Neera
i Mehta's case was confined te Mobile Boeking Clerks and there
;1 is no parity between Mebile Boeking Qlerks and Velunteer
Ticket Collecters, The present applicents fcll in the later

category.,

: \ {
1 16, Quite a large number of decisions have been %gndered

frem time to time and the view taken in the earlier decisiens
have been washed dewn er even net accepted in latér decisiens

| ; and a directien te draw up a scheme was only provided as in
lalji Shukla's case(Supra ), which wgs followed in many other
b

g subseqyuent decisions, The turns and twists which have ‘taken
1 1 : :
| p-ace 1n the view expressed on the questicn have been referred

|
|

to show that the decisions of this Bench of the Tribunal on

being extended to them do not hould the field.

17. we may now take up fOr consideration the plea of

|
}1 the basis of which the applicants/%iiiming similar benefit
3
|
i : y benefit of the
the applicants that the decisions in some O.As in favour of

: el | . similerly situeted persons may be extended to the applicants,

¢

It is pow fairly well settled that the judement of the Tribun

C
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fof that mctter of any court does not give rise 1o 4 =

e Of action, It ls the orders of the authority

______.p-.———-'-"_'

concerned or theilr inaction which give rise to the ;

grievance and the Cause of action based upon this has tO

be considered for purposes of determining whether the
petition 1s barred by time under the provisicns of 32C.

* Disof the Administrative Trabunels Act.

/{

18. Ac vas noted by the Madras Bench of the Central
Administrative Tribunal in a decisicn reported in (16%4)
23 AIC pge 2u 'Tamil Nadu Divisional Accountants Assocla-
tion and Urs. Vs. uUnion of India and Urs, this position of
law hss been clearly affirmed in the judgmeni Of the
Supreﬁf court in"Bhnop Singh Vs. dJnion of India and OCrs.
(1692 ) 21AIC page 675. Before the Madras Bench the
question of delay was raised and it held that since the
delay has not been sstisfactorily explainad the O.A was

re jacted on the ground of 1imitation alone, in that

S case an order adverse to the applicsnts was passed ©On
14.,10.86., A declsion On a similar crder was randered

| by the Chandigarh Bench of the Tyibunal on 1.5.91. There

after ihe applicants Assocciation moved in ihe maetier and

mede & representetion, O years delay was held as fatal.

1€, A Full Bench of the Ernakulem Bench oOf the
‘l Tribunal in & decision reported in (19%94) 28 AlC 177 has

2lso taken the view thet decisions in similar ca&ses cannot

cive & fresh cause of action and the period must be counted

: from the dete the clcim relates,

3€ : . \ 2
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28, The Hon'ble Supreme Court in 'Bhcop Singh Vs, Union

0fi Indiz snd Urs(Supra; had interalia, held thet"inordinzte
is

and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespcctive of the

merit of his claim. It was alsc ohserved that Art, 14 or '
tne principle of non-discrimination is eguiiable principle,
!

# L] s @ *‘\
Ther2fore, any relief cleimed cn thet basis must itse'l§

ou o I
be founded on eguity end not be alien to that concept ™

.a-ul
A,

S

e -~ Ve mey also refer tc a relevant observation mede in a _
recent decisioun of Hon, Supreme Court in 'Retan (Bancre
Semant and Ors. Vs, Union of India and urs reported in

1694 S.C.C(L8S, page 182, The petitioners before the Supre-
me Court in that case were casual labourers of south eastern
Railway., They were z2lleced to have been appointed between
1684=69 and represented between 1975-78. They, through

their pétition sought ¢ direction to be issusd to the opp. {

P

ol

riles’to include their names in Live Cssual Labcurers
Regyistel after duwe screening end to give them re-empl%f@ent
accordiﬁg to their senicrity, The basis for the claim
amongstfothers a0 nas a few judgments rendered by the Apex
court in 1985 andl{87 directing the Railway Authorities to
prepare & schem® dnd-tQ absorb the casual labourers in
accordance with their senliority, The petitioners appeared

to have made a representation in 199C to the Authoiities in

T

vihich it was alleged that vhey are not followinc the orders
of the Supreme court, High court of Calcutts and Czlcutta

Bench of the C.A.T. In the facts of the said case the Hen,

Supreme Court, tock the view that since no axplanation hes

been given &s to why the petitioners did not approech till

1920 held that two questions arise;

‘\ Q%é»_ o+ PAT 8
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(i) whether the petitioners/entitled as s
matter oif right to reamployment,
(ii) whether they heve lost iheir right,
1f any, aue £0 de lay.
22. While dealing with the said question the
following Observetlidon was made ;-
" DPelsy itself deprives a person of his
remedy aveilable in lew. 1in abs@nce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his righi as well"®,
23, A Full Bench oif the Tribunal(PEB, while
deciding U.As 767 and 842 of 1985 mede the following

ralevant cbservation:=

" It is nol openesw tco court of record to

pass an order in respact of persons who
cre not even present before it by any
application or petition, In this view

of the matter the viev. taken in the

case of cne cr more employee by a judicial
foerum cannot be i?;so factc made appli-
cable to all other employees -n the scme
cadre, rank or situation by another

judicigl forum."

This cbservation also supports the view taken hereinasbove |

thet the judgment in a case does not give a cause of
- who '
acticn to another employee,/claims to be similarly

circumstanced as the applicant in other case earlier

decided. | \

iﬁ&’ o+ P4t
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24 . 93:4 B.B. Paul, lec.rned couneel app2aring fox
the iespondcats have invited our altention to ¢ decicion !
rencerec by the biincipsl Bench in '4ashish Chekraborty v

Union of Indig and urs, .eported in 1994 (1, ATJ 382, 1In

the caid case the fests are almost ¢dent1cal 8s in the

case in hend, The applicant alleged that he vas engaced
as Mobile Buckina Clerk from 165,85 to 15.,7,85 2nd had not |
been engacsd ihereafter. He mede & representation statino

th

(45

t he has sorled fer 3< days in 1985 and in view of.q%

rcpl

r cf *he failway Poard dated SLe5:.92 he be zlsc

i

l_;-.-

c

considered for ebsorption as Mobile Booking Clerk. The
Spplice h*'t rEpresenugtlon was rejected and he was informed
that hm ¢annot be absorked in terms Of the letter dated
12.8.9%. In th2 szid czse the gpylicant based his claim
on the§b55i5 vf e decisicn cof the r.B, in & similar bunch
cf the'lcaseso The Division Bench tcok the view theat

theze ls no perity or similsrity hetween the drplicants
Case aéd the applicanics in the bunch of cases dec.dag

earlier= It was held thct since the services of the \ 4

Vol
1

épplicant was not discentinued as a result of Railway
Boerd's letier dated 17,11.86, the ap; licent's cus® was
kii'nat Covered by pars 3 of Lhe Rallway Board's letter
deted 6.2,9C. Since he was not discherged consequent

Upon discontinuance of the scheme by the zcnal Railway

@S @ result of letter dated 17.11.86., The same situation . N
obtains herein s5lso and wehave alreedy held accordingly,

25,  In the said case, eferring tc the decision of the

Supreme ccurt in ‘Bhoop Singh Vs. Union of Indie and Ors

(Supra), the question of deley was also :

Qaélﬁ v 00 .P4C




-
l

49, M

L L]
L1

1-'1.-'—

considé&ed end it was held that the petition was barred

by limitationﬂ The cause of action having accrued @ in |

July 1985. The said O.A was fileg sometime in the year y
1593, |

R

26. The learned counsel for the respondents also l
invited our attention to another decision rendered by the ':
same Divimion Bench of the Principal Bench in 'Anil Baby
Sharma ¥s. Union of Indiz and Ors reported in 1994(1) ATJ
Pc=84,

2%. The petitions before us are clegrly barred

|
|

by limitastion as provided in Sec. 21 of the Administrastive

Iribunals Act., The provisions of the Railway Board's

letter dated 6,2.90 is not attracted and applicable to the
applicants,

23, Admittedly, the scheme hzgy been given yp
since after 17.11.86 and is no longer in force, This fact
cannot be logt sight of. The aypllcants therafore, cannot
be granted[&elmeﬁSPrayed for by them., The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-~
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pPleaded that the responde-
nts have been giwen Ire¢=engagement to some Voluntzers as
Volunteer Ticket Collectors on Pick and Choose basis,

?kq. : In the counter affidavit, 1t has been indicat
that the 12. persons named in para 4,1C of the leading 0.4
had been Ie€~engaged as Mobile Booking Clerks and not as
Volunteer Ticket Collectors, The allegation, thenefore,
hesu been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

noenis in re-engaging a few which has bean satisfactorily
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ff' e xplained will not g+ve rise to discriminstory treatment
[ | " -he 1k . : L . .
»” +N@ appllicants in effect are seeking re~-engasgement on the
ole . .
strength of having worked for a beriod panging hetwsen
'y = |l
) S Lo 18 gai i
0l s Cl / : 2 - :|
; ays,which alsc is doubtful ,and has been disputad
by the respondents.,
{
| 30 In vi %
| . 4N view of the discy 1 2 d
' v JiScussion he 2inabove , an
EE, i .
a tovality of the Clrcumstences ve are not Pursuaeded to
- o
} i ' -
; crant the relinfs ¢ f : '
| | f laimed for by the agplicants, The U, As
;. lack marit and' 2 i i ismi
o v uuﬂa?;? accordingly dismissed. No Order as to
costs, |
cl SO, Ti
| ne co of j uo
. py the jusgment shall pe glaced
on e 1 : lew
ach of the U,As which have been decided by this common
3 A |
juogment, ||
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